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CP No. 37/ND/2016

At the request of Shri Vinit Dubey for the petitioner. The matter 1s

adjourned for further argument on 10" October, 2017.

The matter be listed on 10" October, 2017.
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Dated:12.09.2017 Shri H.P. Chaturvedi,'Member (Juaiciai)
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